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46 miles is land ~  and the rest 
it along various rivers. So far 31 
mila of the land boundary hI8 been 
demarcated by construction of pillan. 
Work for demarcating the rest of this 
bounday is proceeding. 

h demarcation of the bounary is a 
joint opeIarion, its progress is largdy 
dependent on the co-operation extended 
by Pakisum authorities and the settlement 
ot dusputes arising between the two 
parties during the course of demarca-
tion. 
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Manufacture of Radio Seta 

{ 
Sbri T. B. Vittal Reo , 

"133S- Sbri Bhqwa, Jha Azad 
SbrI D. C. Sharma , 

Will the Minister of CoIDlllel'Ce IUld. 
Ccnunamer Industries be pleased to 
flBte: 

(a) whether it is a fact that Govern-
ment have approved a scheme for the 
expansion of capacity f.or manufacture 
of radio sets in the countly ; and 

(b) if so, the details of the scheme ? 

The MmJaer of Trade (Sbri Jemo-
markar) , (a) and (b). The target of 
production fixed under the Second Plan 
period is 300,000 sets per BnIInm. As 
a result of re-asseasment of existing cap&-
city made by the Government in June 
last, it was found that there was room foc 
allowing further capacity to the extent 
of 63,000 per annum. Since then 5 
schemes for expansion Involving a to.ta1 
capacity of 52,200 have been licensed. 

llbaclaatall MacbIne Tools, Ltd. 

".326- Shri KriaImacharya Joshi: 
Will the Minister of ProducdoD be 
pleased to state : 

(a) the proposals to step up production 
in the Hindustan Machine Tools, Ltd. 
Bengalore ; and 

(b) what will be additional capital 
investment ? 

The Deputy MiDister of Produc:tioa 
(Shri Satiah ChaDdra) : (a) The matter 
is under consideration. 

(b) It is not possible at this stage to 
give an estimate of the additional capital 
investment reqnired for the pwpose. 

IDdo-PaIdstaD Agreement on Moveable 
Property 

"1327. Shri D. C. Sharma : Will the 
Minister of RehabWtadon be pleased 
to state: 

(a) how the Indo-Pakistan Agree-
ment on moveable property has worked 
during the current year so far ; and 

(b) what are the difficulties, if any. 
in its working ? 

The Miaister oC Rebabilitadon (Shri 
Mehr ChaDcl IChaaaa), (a) and 
(b). The Government of India ":"' not 
satislied with the progress of the unple-
mentation of the moveable Property 
Agreement. A number of statements 
were due to be exchanged as a prelude to 
the exchange of the moveables. 

While the Government of India have 
been ready with all the required state-
ments according to the time schedule 
mutuallyagreed upon, the Pakistan Govern-
ment have kept on postponing the dates 
for exchange. This has resulted in the 
hold-up of transfer from Pakistan to 
India of Postal Savings Bank Accounts, 
Postal Certificates, Merchandise, Valuables 
in the Locken, Bank A1'!':unts, Court 
Depos.ts, Sale proceeds etc. The Govern-
ment of India had proposed to Pakistan 
that all pendtng statements should be 
exchanged a t the meettng of the Imple-
mentation Committee of the Moveable 
Property Agreement, winch was ache-
cluled to be held on the 22nd to 24th 

November, 1956. TIns meettn& had 
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to be postponed at the reqUClt of th.e 
GoYemment of Paklstan. They have 
now luggested that the meeWlg may be 
beld at Karachi in January, 1957. It IS 
boped that aU the outstanding statements 
would be exchanged at this meeting. 
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Import of Steel 

·1329- Shrf Bhagwat jha Azad : 
Will the Minister of Heavy ludustries 
be pleased to state : 

(a) whether the supply of steel hal< 
been held up due to Suez Crisis ; and 

(h) whether the expected supplies bet-
ween the months of July and September. 
1956 have reaChed the Indian ports? 

TIle MlDister of Heavy lud_triea 
(Shrf M. M. Shah) : (a) Due to ship-
ments being diverted through the Cape 
of Good Hope there have been some 
delays in the arrival of iron and steel in 
the country. 

(h) 227,731 tons out of a quantity of 
396,870 tons expected, have arrived· 
Part of this back log can also be attributed 
for lack of shipping space. 

GeDdalal M1l\a, lal,8Ou 

"1330. Shrl H. N. Mukerjee : Wi\! 
the Minister of Commerce aud Oba-
'amer ludu.trie, be pleased to state: 

(a) whether the attention of Govern-
ment has been drawn to allegations thaI 
the Gendalal Mills of Jalgaon, Bombay 
State, has been unwarrantedly cl_d 
down since August, 19S4 and also that 
the Management had taken recourse to 
certain malpractices; and 

(b) whether arty ~ . are being taken 
in this regard ? 

The Mluiater of Trade (Shrf Kar-
marbr) I (a) and (0) A statement is lai<f 
on the Table of the House. [S •• Appendil< 
Y, aMexure No. 29]· 




